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TH E  M IN IST E R  O F  P E T R O L E U M , 
C H E M IC A L S  A N D  F E R T IL IZ E R S : 
(SH RI H. N. BAHAg UN A) : (a) Yes, 

Sir. T^c foreign coUaboratton agreement 
'Vnu signed on 30-5*63.

(b) M/». Borax (Holdings) Ltd., 
London.

(c) T he terms and conditions ol the 
-(collaboration arc as follows:

j. T he foreign firm will invest in 
equity capital a sum of Rs. 13.50 
lakhs (45% of the total issued 
equity capital). A  part of this will 
be utilised to meet the cost of 
equipment (Rs. 6 lakhs) and the 
balance rcmiued (o this country in 
■cash.

2. No payment of royalty or any other 
fee will be made to the foreign Co. 
for technical know-how. How- 
■<-vcr, the U .K . firm may be paid 
■the actual cost of engineering ser
vices design, supervision etc. sub
ject to a ceiling of io %  (ten per
cent) of the total capital cost of the 
plant excluding land and building.

j. The U .K . Company will assist the 
Indian firm with purchase of raw 
materials al or below ruling World 
prii es and provide technieiil know
how to the Indian firm free of 
r h a r g c  Id  produce the items (i.e. 
Horax and Horic ,\cid) to tlie 
standard of such items manufac
tured at present by the U .K . 
company.

4. There will b r  no restriction on 
the exporl of the goods manu
factured by the Indian firm in 
collaboration with M/s. Borax 
(HoMings), London.

5. The agreement shall remain in 
force until 31st December, 1999.

I'd) The company has been in pro- 
diu tion since 1965.

(<$ the programme of his M iaiitry t» 
brin f the smaller towns on the map of 
cookmg gas supply?

T H E  M IN IST E R  O F  P E T R O L E U M . 
C H E M IC A L S  AN D  F E R T IL IZ E R S 
(SH RI H. N. B A H A G U N A ): (a) Higher 
availability o f indigenous crude only leads 
to substitution of the imported crude. 
No improvement in the overall Cooking 
Gas supplies can be expected merely 
because of this.

(b) and (c) ITie overall demand for 
Cooking Gas in the country ia much 
higher than the a ailability o f the pro
duct. It has, accordingly, not been pM- 
sible to provide Cooking Gas facilities 
in all the smaMer towns. Such towns 
can be provided with Cooking Gas only 
when the availability of the product 
improves.

Demand for a foot overbridge coa>
necting ElpUnatone Road Station 

and I'arel

4834. SH RI G. M. BAN ATW ALLA: 
Will the Minister of R A ILW A YS be pleas
ed to state:

(a) whether Government’s attention 
has been drawn to the repeated demands 
in the Press for a foot-over-bridge con- 
necung the Elphinstone Road Station 
of the Western Railway and Parel of 
the Central Railway in ^ m b a y  in view 
of the great peak hour rush; and

(b) if so, what is the reaction ^̂ of 
Government thereto?

TH E M IN ISTER  OF R A ILW A YS 
(PROF. M ADH U D A N D A V A T E ):
(a) and (b) Railway Administration is 
aware of such a demand appearing in 
Press. A  proposal to provide a foot over 
bridge connecting Elphinstone Road on 
Western Railway and Parel on Central 
Railway is under active consideration.

Supply of Cooking Gas to Smaller 
Towns

4833. SHRI BIJOY K U M .\R  
M O N D A L  : Will the Mini.ster of PET
R O L E U M  a n d  c h e m i c a l s  a n d
FER TILIZER^ be pleased to state :

â) whether with the production of 
more and more oil indigenously the supply 
o f cooking gas is also likely to increase;

(b) if  so, what are the reasons that 
smaller towns are not considered for
> iding cooking gas facilities; and
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Tecdinic*! collabormtion agreement 
signed by IDPL for the import of 
pencillin technology with Italian 

company J

4836. SH RI B H A G IR A T H  BHAN- 
W A R : WiU the M IN IST E R  O F PE
T R O L E U M  A N D  C H E M IC A L S AN D  
F E R T IL IZ E R S  be pleaded to state:

(a) whether any technical collabora
tion agreement was signed b y  Indian 
Drugs and Pharmaceuticals Limited on 
December 6, 1976 for the import o f 
penicillin technology with Italian company 
involving Rs. 1.86 crores;

(b) whether the deal was signed in 
such a rush that ID PL did not even invite 
global tender;

(c) whether the first instalment o f pay
ment against the agreement has already 
been made to the Italian firm in February 
1977 whereas the technology is yet to 
arrive the Indian shores;

(d) whether this delay Is causing a 
loss o f Rs. 15 lakh a month to India; and

(e) if  so, why Government are not taking 
the concerned people to task ?

T H E  M IN IST E R  OF PETR O LE U M , 
C H E M IC A L S  AND FER TILIZE R S 
(SH RI H. N. BAH U GU N A): (-.i) A 
technical collaboration agreement was 
signed by Indian Drugs & PharmaciMiti- 
cals Ltd. (IDPL) with M/s Farmafin of 
Itlay for supply o f technical know-how and 
strain for manufacture of Penicillin G 
Potassium on 6-12-1976, involving total 
pavment uf US S4 lakhs.

(b) ID !L  approached various parties 
in USA, I.TK, Japan, Itlay, U SSR , Swit
zerland, Sweden and West Germany

with whom the possibility o f obtaining 
technical know-how and strains existed, 
through correspondence as well as by 
sending Delegation of experts during 1974
1975 and 1976. Based on the techno- 
economic assessment, the contract was 
finally entered into with M/s Farmafin 
o f Itlay on 6-12-1976. The agreement 
was subject to the approaval of the 
Government.

(c) to (e) Under the terms of Agree
ment the payment o f fees was to be made 
against an irrevocable Letter of Credit. 
The I St instalment o f US 860,000 was 
payable on th e  effective date o f agreement 
and payment o f second instalment o f US 
$120,000 was linked to th e  transfer o f 
technical know-how documents and strain. 
The first and the second instalments were 
paid on the 4th February and 7th June 
*977 with the approval o f Government. 
Delivery o f the technical know-how docu
ments and strain for Penicillin G Pot has 
been received as per agreements on 31st 
June 1977. On the implementation and 
stabilisation of new technology and strain, 
the production of Penicillin G pot woultl 
increase by Rs. 63 lakhs per month. T l i e  
question of taking any person to task does 
not arise.
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